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(c) Yes, Sir. There is a proposal toestablish liSCO. Govemment had constituted a Commit-
a high power TV transmitter at Ajmer which is tee of Experts (COE) to obtain bids for private 
under the Active consideration of the Gpvem- participation in Indianlron and Steel Company 
menl. Limited (liSCO), with the objective of 

(d) In anticipation ofthe approval, the site 
has been taken over and orders for equipment 
have also been placed. It would take aboutthree 
10 four years afterthe scheme has been formally 
approved. 
[English] 

Modernisation of lisco 

223. SHRIRAMVILASPASWAN: 

to state: 

SHRI SANAT KUMAR 
MANOAL: 

SHRI ASHT BHUJA PRASAD 
SHUKLA: 

DR. SUOHIR RAY: 

WiltheMinisterof STEEL be pleased 

(a) whether Modemisation of liSCO is not 
likely to be taken l4>bythe Steel AuIhority of India 
Limitedtilltherepaymenlofitsloansandinvest-
ments: 

(b) whether1heGovernmenthaYeaIsobeen 
thinking of handing over lISCO to a private party 
as favored by the Shankar Committee; and 

(c) the decision taken by the Govemmentin 
thisregard? 

THE MINISTER OF STATE OF THE MIN· 
ISTRYOF STEEL (SHRI SONTOSH MOHAN 
OEV); (a) It has not been possible for Govem-
ment to lake an investment decisior; for 
Modemisalionof lISCO by the Steel Authority of 
India Limited (SAIL) basicaIy due to inadequate 
availabilityofplanfundsandinternalresources 
with SAIL and liSCO. 

(b) and (c). Among the various options, 
GovemmenIareCOlISO!ri 198proposa1forseek-
ingpnva\epa~in\hemodem\sa\mo\ 

modernising/expanding lISCO to a crude steel 
capacity of 1.5. million tonnes per annum in a 
cost-and time effective manner. The recom-
mendations of the COE are currently under 
examination and a decision wiD be taken in due 
course. 

[T~ 

Alleged Cheating in Speed Post Centres 

224. SHRI RAJENORA KUMAR 
SHARMA: 

SHRI RAM BAOAN: 
SHRIJANAROHAN MISRA: 
DR. LAXMINARAYAN 

PANOEYA: 
SHRI CHET AN P.S. CHAUHAN: 

Will the Minister of COMMUNICATIONS 
be pleased to state: 

(a) whether attention of the Govemment 
has been drawn to the news-itemC8JXion 'Speed 
Post Kendroper Shari Dhokhadadappearingll'l 
the 'Nallbharat T mes' datedMay 17, 1993L11'1der 
the caption Oak Gharo Main Videshi Nagriko se 
Dhokha Dhari; 

(b) if so, the resufts of the investigations 
conducted in !his regard; and 

(c) the disciplinary action taken against 
tLese foundguily? 

THEMINISTEROF-STATEOFTHEMlN-
ISTRYOF COMMUNICA TlONS (SHRI SUKH 
RAM): (a) Report in NavunaratTemesdatecl13-
5-93captioned'SpeeclPostKendronPerBhari 
Dhoka Dhadj' has CIJ ••• ~ to notice. Reportcap-
tioned 'Oal Gharo .... -... vrieshi Nagriko Se 
DhokaOhcd inthesarnenewspaperdaled 17-
5-93 has also come to notice. 



811 Written Answers JUl Y26, 1993 Written Answers 812 

compIaintregardingoverchargingofSpeedPost MinisteraFOOD PROCESSING INDUSTRI.ES 
articles, two officials ofll')draprasthe Head Post be pleased to state: 
office New Delhi were found charging Rs.1 01-
extra for theraticles for which reates were re-
rucedw.e.f.18-1-93."Thecomplaintwasallowed 
refund of Rs. 30/. Both the officials were placed 
undersuspursion and disciplinary proceedings 
have been initiated againstthem. 

(ii) Parcels No. 8416 and 8417 for Japan 
were booked from Connaught Place Post Office 
in 1986 and on Investigation. the booking clerk 
wastoondtohaveoverchargedthesendertothe 
extent a Rs.2OOI-. Thesenderwasascertalned 
to be the representative of a local frm. 

No Parcel nurnber0412 was found booked 
for Canada during the last three years from 
Connuaght Place Post Office. 

Air parcel service for Fiji was restncted on 
12-11-90bythecounlerclerkConnaughl r:lace 
Post OffICe. being unaware booked six parcels 
to that country. These parc~ls were received 
back and delivered to the serder. A refund of Rs. 
1425/- towards postage was also gwen tohimon 
1-11-91. 

The oItlClalS found guilty.n both the cases 
were suitably punished. 

Projects in joint Sector 

?25. SHRI SIMON MARANO,: Wili the 

(a) the details projects to be set up by the 
Union and States Governments in the joint Sec-
tor dunng the Eighth Plan? 

(b) lhedetails of assistance given for these 
projects in each State; and 

(e) the details of projects being run in Bihar 
in the Jointly Sector? 

THE MINISTER OF STATE OFTHE MIN-
ISTRYOFFOOD PROCESSING INDUSTRIES 
(SHRITARUNGOGOI): (a)to(c). The Ministry 
of Food Processing Industries does not set up 
Food Processing Industries directfy in any State. 
However. this Ministry has formulated several 
Plan schemes for the Eighth Plan for providing 
assIStance 10 State Government Organisations. 
JOint SecorrCompanles. Cooperatives Societ-
ies. Voluntary Agencies elc.for setting up/up-
grading Food Processing Industnes. The outlay 
approved by Planning Commission for these 
schemes dUring the Eighth Plan IS Rs. 146 
crores. During the ftrst year of Ihe Eighth Plan I. e 
1992-93. the (If)ta.t~, of Financial ASSistance 
extended In II"s req,lrrl IS 9,ven at statement 
attached. M:s Bih"r r rlIll Clnd Vegetable Devel-
opment Coopr:ratl'JIl. Pain,' lu~; bE'p.n estab· 
hshC'd ;lIth tbr> eqUIty ClSSI"!,,II(,( f,om C':ntlll 
GOVt':fnl n(:1l1 rj'Jllflq the; Sf)<l1l Plan 




